
Government of Rajasthan

Transport Department

No:- F 7(66)Pari/Rules/HQ/94 /5$/2- Jaipur, Dated :- 9/0 20/5"

NOTIFICATION

In exercise of the powers conferred by rule 8.28 of the Rajasthan Motor Vehicles

Rules, 1990 and in supersession of this department’s notification no. F 7(66)

pari/rules/HQ, dated 5.07.2002, as amended from time to time, the State

Government hereby,-

(a) relaxes from the provisions of the said rule in the case of Pillion riders of

areas other than the municipal limits of Divisional Headquarters ofthe State;

(b) exempts, from the applications of provisions of the said rule, areas other than

the municipal limits of all municipalities ofRajasthan State.

This shall have effect after 30 days from the date of publication of this notification.

By the order ofGovernor,

( Dr. Manisha Arora)

Joint Secretary to the

Government of Rajasthan

No:- F 7(66)Pari/Rules/HQ/94 } 5S12-S526 Jaipur, Dated :- Of ®4, 29/5

Copy forwarded to the following for information and necessary action:-

1. The Superintendent, Government Central Press, Jaipur. This notification may

kindly be published in the extra-ordinary Gazette dated 01.04.2015 and a copy

thereof may be sent to this department.

2. P.S. to Principal Secretary, Hon’ble Chief Minister, Rajasthan, Jaipur.

3. §.A. to Hon’ble Transport Minister, Rajasthan, Jaipur.
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. P.S. to Hon’ble State Minister, Department of Transport, Rajasthan, Jaipur.

. P.S. to Principal Secretary Finance, Rajasthan, Jaipur.

P.S. to Transport Commissioner and Secretary to the Government of Rajasthan,

Jaipur.

. Accountant General (Commercial & Receipt Audit) Rajasthan, Jaipur.

Law (Codification) Department, Jaipur.

. All Head Quarter Officers of Transport Department, Jaipur.

0. All Additional Transport Commissioner, Zone.

1. Shri Sanjay Singhal, A.C.P. for updating departmental website.

2. All Regional/Addl. Regional District Transport Officers.

3.All Officer In-charge Tax Collection Centers of Transport Department.

4. Guard file.

Jt. Secre’

to the Government


